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6 Pune Pumps Sales and Services Private Ltd5 08.02.2020 8230893 8230893 Form C
Nil, as per 
available 
information 

N/A N/A 0.12 -          -          -                  -          

7 Doberman Security Solutions Private Ltd6 24.01.2020 1486089 1432335 Form C
Nil, as per 
available 
information 

N/A N/A 0.02 -          -          53,754            -          

8 Vedant Equip Sales & Services Private Ltd7 31.01.2020 44729165 25642623 Form C
Nil, as per 
available 
information 

N/A N/A 0.38 -          -          1,90,86,542   

9 Associated Road Carriers Limited 8 11.01.2020 499282 499282 Form C
Nil, as per 
available 
information 

N/A N/A 0.01 -          -          -                  -          

-          -          -                  -          
-                  -           

Sub Total 5,49,45,429   3,58,05,133   0.53       1,91,40,296 -         

Annexure 6
Name of the Corporate debtors: M/s.Chincholi Sugar and Bio Industries Limited  : Date of Commencement of Liquidation: 19.12.2019 : List of stakeholders  as on 20.03.2021

List of operational  creditors (other than workmen, employees and  Government Dues)

Remarks if any


